  ANNEXURE
ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (c) OF RAJYA SABHA UNSTARRED QUESTION NO. 2100 FOR ANSWER ON 29.08.2013 ASKED BY SHRI BIRENDRA PRASAD BAISHYA REGARDING ROAD LENGTH OF EAST-WEST CORRIDOR PROJECT IN ASSAM
the road length of the East-West Corridor Project in Assam km-wise, present status, progress, achievement made, the reason for delay in progress and the steps taken for  expediting construction work and to complete East-West Corridor Project
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	1
	 Bijni - Assam/WB Border                            ( Km 30.0 -0.00) 
	31C
	30
	218.38
	18.10.05
	17.04.08
	Dec, 14
	27.595
	182.820
	68.57
	Initially there was delay in LA, utility shifting, (Reserve Forest) RF clearance, tree cutting, poor law and order condition, redesigning of bridge bearings, In-adequate mobilization of manpower and machinery by the contractor. 
 RF clearance obtained in May, 2010 (length affected 6 Km). But, area physically handed over to the contractor in April, 2011 due to resistance by local people asking compensation for RF land. 
Utility shifting by M/s Webel still remaining (11 nos. of poles). The same is being shifted by Contractor.

Hostile activities and monetory demand by extremist/ miscreant from time to time, frequent bandh/strike, burning of PQC paver and kidnapping of one of the site supervisor recently also affected the progress of the work.


	Now almost whole land is available since Nov, 2011. Further delay is attributed to the contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	2
	Bijni -Assam/WB Border                   (Km 60.0 -30.00)
	31C
	30
	199.41
	06.10.05
	05.04.08
	Dec, 14
	23.400
	171.860
	64.39
	Initially delayed due to delay in LA, utility shifting, RF clearance, tree cutting, poor law and order condition, redesigning of bridge bearings, In-adequate mobilization of manpower and machinery by the contractor. 

 RF clearance obtained in May, 2010.  Obstruction by local people asking compensation for RF land. Utility shifting by M/s. Webel still remaining (77 nos. of poles). The same is being shifted by Contractor. Payment done to CALA and acquisition of 1.5 Ha of land is still awaited. 
Kidnapping of two Project Managers took place.  Monetary demand and life threatening for the same by miscreants also affected the works. 
	Now almost whole land is available since Nov, 2011 (except 1.5 Ha land to be handed over by CALA which is affecting 0.1 Km the main carriageways and 1.2 Km of service lane).  Further delay is attributed to the contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	3
	Bijni -Assam/WB Border                  (Km 93.0 - 60.00 )
	31C
	33
	248.69
	06.10.05
	05.04.08
	Nov, 14
	28.050
	222.750
	61.17
	Initially delayed due to delay in LA, utility shifting, tree cutting, ROB clearance, redesign of bridge bearings, In-adequate mobilization of manpower and machinery by the contractor. 
 ROB clearance obtained in Jan, 2011, shifting of gate by railway also delayed the project. 
Utility shifting by M/s. Webel (115 poles) is still pending. The same is being shifted by Contractor. Payment done to CALA for 8 Ha of land and acquisition of 1.5 Ha of land is still awaited. 
	Now almost whole land is available since Nov, 2011 (except 1.5 Ha land to be handed over by CALA which is affecting 0.25 Km the main carriageways and 2.5 Km of service lane).  Further delay is attributed to the contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	4
	Nalbari - Bijni 
(Km. 983.00 - 961.50) 
	31
	21.5
	131.23
	03.11.05
	02.05.08
	March,14
	21.500
	182.540
	69.19
	Initially there was delay in LA, utility shifting and tree cutting.
Utility shifting by M/s. Webel (39 poles) still remaining. The same is being shifted by Contractor.
	Whole land is available since Nov, 2011 only 6 Km service road affected due to utility shifting. Now further delay is due to contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	5
	Nalbari - Bijni 
( Km. 1013.00 - 983.00) 
	31
	30
	187.08
	03.11.05
	02.05.08
	March, 14
	28.850
	225.300
	88.84
	 Initially there was delay in LA, utility shifting and tree cutting. Payment done to CALA, however 1.2 Ha of land acquisition is still awaited.
Utility shifting by M/s. D Control (93 poles) are still remaining. The same is being shifted by Contractor.
	Now almost whole land is available since Nov, 2011 (except 1.2 Ha land to be handed over by CALA which is not affecting the main carriageways, only 1.30 Km service road affected).  Further delay is attributed to the contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	6
	 Nalbari - Bijni             (Km. 1040.30 - 1013.00 )                
	31
	27.3
	207.165
	Oct-05
	April,08
	May,14
	21.850
	269.370
	72.31
	Initially there was delay in acquisition of land. About 50% of land was handed over by May, 07 and another 30% by Jan, 2010. For balance land, the 3G has been sanctioned but there is some delay at state level. The matter has been resolved recently.  There was delay in shifting of poles also.  Delay is also due to in-adequate deployment of manpower and machinery by the contractor, & also due to financial crisis at the site to be managed by the contractor.
	Almost whole land is available since Nov, 2011. Further delay is mainly due to contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	7
	 Nalbari -Bijni      
 (Km 1065.00 -1040.30 )
	31
	24.7
	182.48
	Nov-05
	June,08
	March, 14
	23.800
	294.084
	90.40
	Initially there was a delay in acquisition of land. About 40% of land was handed over by Nov, 08 and another 40% by June, 2009. Shifting of poles was also delayed.
	Almost whole land is available since Dec, 2011. Further delay is mainly due to contractor.
 Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.


	8
	Guwahati -Nalbari (km1093 -1065)
	31
	28
	192.87
	Oct-05
	April,08
	Dec, 14
	20.522
	266.120
	60.07
	Initially there was a delay in acquisition of land. About 40% of land in Nalbari was handed over by Sept, 2007 and balance in Kamrup Rural by June, 2010. Eviction has taken lot of time. Shifting of poles was delayed. Delayed also due to public resistance regarding compensation. About 5 km length is still affected due to LA problem. In-adequate deployment of manpower, machinery and fund by the contractor.
	About 5 km length is still affected due to LA problem. Whole land is available since Dec, 2011.  Further delay is mainly due to contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule. As land is available for whole stretch, Contractor has been instructed to manage crisis of funds to complete remaining works. 

	9
	Guwahati - Nalbari (km1121-  1093)
	31
	28
	173.63
	Dec-05
	April,08
	Dec,14
	15.070
	167.480
	50.30
	Initially there was a delay in acquisition of land. About 30% of land was handed over by Jun, 2008 and balance by Jun, 2010. Eviction has taken lot of time. In 3 Ha of land (about 1.5 Km length) there was some legal issues and sorted out in Dec, 2011.  About 5 km length is still affected due to LA problem. Delay in utility shifting, in-adequate deployment of manpower, machinery and funds by the contractor also delayed the project.
	About 5 km length is still affected due to LA problem. Whole land is available since Dec, 2011. Further delay is mainly due to contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule. As the land is available for the whole stretch, Contractor has been also instructed to deploy proper manpower, machinery & funds urgently to complete the balance work. 

	10
	 Bridge over Brahamputra river        (km 1121-1126)  
	31
	4.08
	238.4
	Oct-06
	April,08
	Dec,14
	0.300
	234.148
	68.24
	Initially there was a delay due to shifting of oil pipeline. Thereafter there were some design discrepancies noticed which affected the work. There is change in scope of grade separator at Jalukabari which resulted in to acquisition of additional land and delayed the work. However, now all the issues have been resolved and work is in progress.
	Whole land is available since August, 2011. Further delay is attributed to the contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	11
	 Sonapur - Guwahati
 ( Km 183.00 - 163.90) 
	37
	19.1
	166.72
	Sep-05
	June,08
	March, 14
	18.000
	193.660
	68.17
	There was delay in eviction of land. Almost half the stretch was cleared of hindrances about two years back and balance was cleared by Jan. 2010. Amchung Wild Life (3.6 Km) acquired in Dec, 2009 and handed over after tree cutting in April, 2010.  Delay in clearance of wild life also affected the project allot as the same had been indentified borrow area for embankment construction.  Now the land is completely hindrance free and work is in progress. Delayed also due to poor planning and lack of resources in part of contractor.
	Whole land is available since April, 2010. Now further delay is attributed to the contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	12
	Dharamtul - Sonapur  (km 205.00 -183.00)
	37
	22
	137.75
	Nov-05
	May,08
	March, 14
	21.200
	190.770
	78.70
	There was delay in eviction of land. Almost half the stretch was cleared of hindrances about two years back and balance was cleared by Jan 2010.  Now full stretch is available for construction. Delayed also due to poor planning, lack of resources by contractor.
	Whole land is available since Oct, 2011. Now further delay is attributed to the contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule. Contractor has been also instructed to manage fund requirement properly for completion of balance work. 

	13
	Jagiroad-Dharamtul
( Km230.50-205.00 )
	37
	25.5
	173.14
	25 Dec 05
(25 Nov 05)
	30.06.08
	March, 14
	23.600
	251.660
	84.97
	Initially there was delay in LA, utility shifting and tree cutting. 
	Whole land is available, further delay is mainly due to contractor. 
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	14
	 Dharamtul - Raha       (km 230.50 -255.00 )
	37
	24.5
	273.8
	26 Dec 05
(25 Nov 05)
	30.06.08
	March, 14
	23.770
	300.280
	88.81
	Initially there was delay in LA, utility shifting and tree cutting. Now full stretch is available for construction. There was a problem of non sinking of Well of Padumani Bridge, re-design of bridge with single span carried out.  
	Whole land is available, further delay is mainly due to contractor. 
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	15
	Raha -Nagaon                      ( km 255.00-262.725 ) & km 15.943 of Nagaon Bypass
	37
	23.663
	238.72
	16 Dec 05
(16 Nov 05)

	15.05.08
	Completed
	23.663
	343.200
	100.00
	Delay is mainly due to provision of new ROB as an additional work.
	Work completed in April, 2011.

	16
	 Nagaon - Daboka
 (km 5.5 -35.862 )
	36
	30.362
	202.18
	26 Dec 05
(25 Nov 05)
	30.06.08
	Completed
	30.362
	293.870
	98.50
	Initially there was delay in LA, utility shifting and tree cutting. 
	Four laning completed in Aug, 2012.

	17
	Daboka-Lumding  i/c 4.14km Daboka Bypass
 ( km 0.00-22.00 )
	54
	24.032
	198.65
	26 Dec 05
(25 Nov 05)
	30.06.08
	Completed
	24.032
	239.730
	100.00
	Initially there was delay in land acquisition & utility shifting.
	Work completed in April, 2011.






	18
	Lanka - Lumding  I/c Lanka Bypass                       (km 40.0 -22.00)
	54
	18
	143.97
	14.03.08
	13.09.10
	Completed
	18.000
	184.910
	100.00
	Initially there was delay in land acquisition, utility shifting and RF clearance (Length affected 7 Km). MoEF clearance obtained on 23.03.2010.
	Work completed in Dec, 2011. 

	19
	Maibang -Lumding               (Km 60.5 -  40)
	54
	20.5
	198.68
	15.10.06
	14.04.09
	Dec.,14
	7.600
	163.040
	47.86
	Delay due to non-clearance of reserve forest (Length affected 17.35 Km).  MoEF clearance obtained on 23.03.2010, tree cutting completed in March, 2011. Inadequate deployment of manpower, machinery and fund by the contractor also delaying the project.
	Delay is not mainly attributed to the contractor. The physical progress is 47.86%.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule. Contractor has also been instructed to arrange quarry at the earliest and manage sufficient funds for site work. 

	20
	Maibang - Lumding  
(Km 83.40 -60.50) 
	54
	22.9
	255.00
	24.07.2011
	Jan, 2014
	Dec, 14
	1.800
	100.930
	20.26
	Due to poor law and order condition, non availability of land, non clearance of RF and delay in utility shifting previous contractor abandoned the work.  
MoEF clearance obtained in March, 2010, tree cutting completed. Earlier contract foreclosed and re-awarded in May, 2011. 
  
	The project has been foreclosed and balance work re-awarded. Contractor has mobilized with full manpower and machinery.

	21
	Maibang - Lumding                ( Km 111 -83.40 )
	54
	27.6
	372.63
	March,11
	31.07.13
	Dec, 14
	4.625
	91.620
	19.87
	Due to poor law and order condition, non availability of land, non clearance of RF and delay in utility shifting previous contractor abandoned the work.   
MoEF clearance obtained in March, 2010, tree cutting completed. Earlier contract foreclosed and re-awarded in Dec, 2010.
	 The project has been foreclosed and balance work re-awarded. Contractor has mobilized manpower and machinery in March, 2011. 

	22
	Maibang - Lumding            (Km 127-  111 )
	54
	16
	225.33
	March,11
	13.07.13
	Dec, 14
	9.100
	120.350
	39.39
	Due to poor law and order condition, non availability of land, non clearance of RF and delay in utility shifting previous contractor abandoned the work.   MoEF clearance obtained in March, 2010, tree cutting completed. Earlier civil contract foreclosed and re-awarded in Dec, 2010.  
	The project has been foreclosed and balance work re-awarded.  Contractor has mobilized manpower and machinery in March, 2011.

	23
	Narimbanglo - Maibang
 (Km 140.70 - 127)
	54
	15.57
	317.11
	05.08.06
	04.02.09
	Dec, 14
	14.105
	291.760
	76.55
	Initially delayed due to poor law and order condition, non availability of land and delay in utility shifting, delay in finalization of working drawing of tunnel, increased quantity of hard and ordinary rock. Jatinga Tunnel collapsed and open cut-top down method adopted for the same.
	Now almost whole land is available since Nov, 2011 (except 8 Ha land to be handed over by CALA).  
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule.

	24
	Jatinga -Narimbanglo    (Km 165.4 -  140.7)  
	54
	23.38
	318
	Oct,11
	March,14
	Dec, 14
	5.000
	121.270
	33.55
	Due to poor law and order condition, non availability of land and delay in utility shifting previous contractor abandoned the work.  Earlier contract foreclosed and re-awarded in Aug, 2011.   
	The project has been foreclosed and balance work re-awarded. Contractor mobilized recently at the site.

	25
	Harangajo -Jatinga
( Km 190.587 -165.4 )
	54
	25.19
	333.00
	Oct,11
	March,14
	Dec, 14
	4.000
	57.440
	16.13
	Due to poor law and order condition, non availability of land, non clearance of RF and delay in utility shifting previous contractor abandoned the work.  
MoEF clearance obtained in March, 2010, tree cutting is under process.
Earlier contract foreclosed and re-awarded in Aug, 2011.
	The project has been foreclosed and balance work re-awarded. Contractor mobilized recently at the site.

	26
	Silchar -Balachera (Km275.0-306.54) 
	54
	25.875
	115.86
	17.09.04
	16.09.07
	March,14
	24.075
	193.340
	87.51
	Initially there was delay in land acquisition, utility shifting, tree cutting, ROB clearance, in-adequate mobilization of manpower and machinery. ROB clearance obtained in Jan, 2011.
	Now whole land is available, further delay is attributed to the contractor.
Regular reviews of the projects are being taken up by Chairman NHAI, Member (Project) and other officials at site and at Headquarter, New Delhi to review the progress of project and to resolve the issues of implementation.  Contractor has been instructed for completion of the remaining works as per the revised schedule. Contractor has been also instructed to attend crisis of funds at the site. 


	Detailed status of Projects  under East-West Corridor (NH(O) in Assam

	1
	Strengthening & widening to 2 lane from km 244/0 to 275/0 (Ditokcherra - Balacherra) including construction of cross drainage works etc.  
	54E
	31
	50.61( O)
63.56 (R)
	23.11.09
	07.04.11
	31.12.2013
	29.5
	46.76
	95
	Progress suffered due to significant increase in volume of work as per site condition, extremist problem and land slide during rainy season.
	Work is in progress & revised cost estimate has been sanctioned
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